FORM A
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)
For the attention of the creditors of
Sai Magic Foods Products Private Limited

Relevant Particulars
1 Name of corporate debtor Sai Magic Foods Products Private Limited
2 | Date of incorporation of corporate debtor 15/06/2010
3 | Authority under which corporate debtor is | The Registrar of Companies, Gwalior
incorporated / registered
4 | Corporate Identity No. of corporate debtor U15400MP2010PTC023774
5 Adch'es§ of the registered office and principal | 195107, Sairam Plaza 63, Mangal Nagar,
office (if any) of corporate debtor A.B. Road Indore, MP 452001
6 | Insolvency commencement date in respect of | 29/01/2021 (Order received on 17/02/2021
corporate debtor through speed post)
7 Estimated date of closure of insolvency | 28/07/2021 (180 days)
resolution process
8 | Name and registration number of the insolvency | Name: Ashutosh Gokhale
professional acting as interim resolution | Registration No.IBBI/IPA-001/1P-
professional P00613/2017-2018/11072
9 | Address and e-mail of the interim resolution | Address registered with Board: 206, Manas
professional, as registered with the Board Bhawan Ext. ,11 RNT Marg, Indore, MP-
452013
Email Id registered with Board:
gokhale206@egmail.com
10 | Address and e-mail to be wused for | 206, Manas Bhawan Ext. ,11 RNT Marg,
correspondence with the interim resolution | Indore, MP-452013
professional Email:gokhale206@gmail.com
I1 | Last date for submission of claims 03/03/2021
12 | Classes of creditors, if any, under clause (b) of | Name the class(es): Nil
sub-section (6A) of section 21, ascertained by the | (As per information available)
interim resolution professional
13 | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in a | (As per information available)
class (Three names for each class)
14 | (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/downloadform.html
are available at: Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal, Indore Bench, at Ahmedabad has ordered
the commencement of a Corporate Insolvency Resolution Process of Sai Magic Foods Products Private
Limited on 29/01/2021.

The creditors of Sai Magic Foods Products Private Limited are hereby called upon to submit their claims
with proof on or before 03/03/2021 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class (specify class) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.
G

//@f" TP, Ashutosh Gokhale
7 : :
Y/ (Inte]‘q%ﬂesolutlon Professional)
SABBI/IPAL00]/1P:P00613/2017-2018/11072

Date: 19/02/2021
Place: Indore
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Sai Magic Foods Products Private Limited ¥ SGR ¥ SHISHYU 8g

Relevant Particulars

1 | PRURC BT BT Sai Magic Foods Products Private Limited

2 | HRURE BUI & ATHT B arid 15/06/2010

3 |98 wigevu o9 & d8d DRUNC BUT | The Registrar of Companies, Gwalior

TR /et
4 | PRURE ﬂ;?i? P BRUNE Ugdd JBI/ANHG | U15400MP2010PTC023774
gl UgeH S8

5 | FRuURe Bt & Uoiigd HHad AR GENGHIAY | 105-107, Sairam Plaza 63, Mangal Nagar, A.B.
Road Indore, MP 452001 IN

CARG
6 | BRUNC HBUN B [CaNera] THIU Ulhdl & UR™ | 29/01/2021 (Order received on 17/02/2021

@ﬁqﬂm through speed post)
7 | Rafern wmum wlear &1 s @ orgAita | 28/07/2021 (180 days)
RIS
8 | aRy HHMYH aqdige &1 3. Udl, é-ﬂa Udl | Name: Ashutosh Gokhale
3R gsfreeo d@&r Address: 206, Manas Bhawan Ext.,11 RNT
Marg, Indore, MP-452013

Email Id: gokhale206@omail.com
Registration no.: IBBI/IPA-001/1P-
P00613/2017-2018/11072

9 | SIS ¥ Uol Fa,3faRe YIGYH UHR-d &1 Udl | Address registered with Board: 206 Manas
IREAA Bhawan Ext.,11 RNT Marg , Indore, MP-

452013

Email 1d registered with Board:

gokhale206@gmail.com

10 [ 3fafRe THIqRE WHYFd § TAER & [o¢ | 206, Manas Bhawan Ext. ,I1 RNT Marg,

YA gal 3R -5 Indore, MP-452013
Email: gokhale206@gmail.com
11| gral & URgaieul 1 Sffad driE 03/03/2021

12 | wugrareht @1 AT, SfaRe JGIgY W | Name the class(es): Nil
GRT ﬁ’ﬂfﬁﬁ IRT 21 Elﬁ FUURT 6(T) aﬁ afff{ﬁ [aﬁ‘) (As per information available)
& SfaTfd TR BIE &

13 | 9oft (e IO & fo1T ol A19) § BUGIATSA & | Not Applicable
gy & gy ¥ suaurs® | (As per information available)
o= & T

14 | @) yERquoEt iR Web link:

(@) Hftgpa ufaiee & g st Iuas B https://ibbi.gov.in/downloadform.html
Physical Address: Not Applicable

T GRT GI1 & Gl § P AP BUAT (a1 SAUDBRUM Taeiid 29/01/2021 B Sai Magic Foods Products
Private Limited % 3% SRURE faren T ufhan ok &33 &1 ey R g

Sai Magic Foods Products Private Limited @ gRI®HE 981 8 # Iwaf@d ud W &1 03/03/2021 S qd &1
S T hE & THa P ara! BT WHIU Wfd $ & fore e oar 8|
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BRI
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